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Development or Road Communication in 
Tribal Areas 

5096. SHRI GIRIDHAR GOMANGO : 
wm the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) whether his Ministry has received 
proposals from the States for the develop-
ment of road communication in the tribal 
areas during Sixth Plan period ; 

(b) if so, the names of tbe States and the 
proposals in detail, Statewise ; 
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(c) if not, whether his Ministry has 
asked the States to prepare the master plan 
for road development in tribal sub-plan 
areas and issued the guidelines ; 

(d) if so, the details of the guidelines 
therefor; 

(e) funds provided by his Ministry 
during Annua) PJan~ of the Sixth Five Year 
Plan to the States under various !fchemes 
for tribal areas, State-wise; and 

(f) whether the funds have been earmar-
ked by his Ministry for tribal areas and 
released to the States to spent them in these 
areas or it was over all development of the 
state roads '1 

THE MINISTER OF STATE IN THE 
MINISTR Y OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): <a> and 

(b). Proposals regardinl development of 
road communication in tribal areal are 
received from the States by the Ministry of 
Home ABairs who are the nodal Ministry 
for all matters pertaining to tribal areas. 
The Ministry of Shipping and Transport 
examines only those proposals which are 
recommended by the Ministry of Home 
Affairs. Such proposals are technically 
scrutinised and approved in consultation 
with the Planning Commission and tbe 
Finance Ministry for implementation by 
the State Govts. The details of proposals 
recommended by the Ministry of Home 
Affairs are given in the statement. 

(c) and (d). Does not arise. 

(e) and (f). With a view to assistin. the 
State Governments in the development of 
roads in tribal areas a provision o.f RI. 1 
crote bas been made for expenditure during 
1983-84. Further provision will be made 
for this purpose in 1984 .. 85. 

StatelDeDt 

SI. No. State Proposal 

2 3 

1. Madhya Pradesh Construction of bridaes 
(6 Nos) and approaches 
on Madwas-Kushmi Road 
in Tribal areas of Madhya 
Pradesh. 

2. -do-

3. -do-

4. Rajasthan 

s. Himachal 
J>radesh 

Development of Achank .. 
mar-Keonchi Road in 
Tribal Areas. 

Construction of Madwas-
Kushmi Runda . Bhadura 
Road. 

Construction of road in 
Kalingara Kushalgarb 
Section in Banswara Distt. 
and three bridaes. 

Roads and Bridges in 
Kinnaur. Lahul Spitl an4 
Cb"lPba :Pj~t~, 

Amount 
Rs. 

4 

As approved 
1.701akhs 

As approved 
1.92lakhs 

As approved 
40 lakhs 

40 Jakhs 

l00.361akbs 

Remarks 

s 

Already sanc-
tioned. 

-do-

Under examl· 
DadoD. 
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~. lIib~f (a) Raj Naaar 
Road 

Seraikelal 

(b) Bridges on Kharsa- I 
wan Dalbhanga Road I 

I 
(c) Bridges on Bhanda- ~ 112 lakhs Under examination 

ria Ramkanda Road I 
(d) Ohat Bazar Hurda-I 

OraaRoad 
I 

(e) Oeidhni Paharhi I 
(Dumka) Genda J Road 

(f) Tapa Karro R.oad 

Construetlon or Cbukba Hydel Project 
ID BbutaD 

S097. SHRI GEORGE FERNANDES: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

(a) ",hether Government of India are 
constructing' a power station In Bhutan 
called Chukha Hydet Project; 

(b) the total number of workers emplo-
yed on this project; 

(c) whether there is any distinction in 
the salary scales and other benefits available 
to workers sent on deputation and worker$ 
directly recruited ; 

Ce) if so. the details thereof; alld 

(d) whether Governmel11 will take imme-
diate steps to rectify this situation? 

THB MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI A.A. RAHIM): (a) Yes. Sir. 

(b) The tQtal number of personnel 
working i~ Chukha Hyde) Project is 8720. 

(c) to (el. Dermtationists from India are 
lIoverned by rulf'S for deputationists of 
Govern~c"t of India and the directly 
recruited employees by rules of the Royal 
Government of Bhutan. This is as per 

standard practice all over the world. 

University Security Force 

509ft SARI SATYASADHAN CHA-
KRABORTY: Will the Minister of 
EDUCATION AND CULTURE be pleased 
to state: 

(a) whether it i~ a fact that the Ministry 
of Education h3S askad the Universi'Y 
Grants Commission to take steps for the 
implementation of the rccomn.endation of 
the Sixth Report of the National Police 
Commission on the formation of a Univer-
sity Security Force ; and 

(b) if so, the details thereof? 

THE MrNISTER OF STATE OF THE 
MrNISTR rES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL): (a) and 
(b). The Government have sought the 
vicws of the Univclsity Grants Commission 
on relevant recommendations of the 
National Police Commission and allied 
matters. The Commission has set up a 
Committee to examine the matters and 
make specific recommendations. The Com-
mittee has not yet finalised its work. 

ReprCRentation from Central Govern-
ment Emp'oYfcS Welfare Association. 

Pahval 

S099. SHRI K. LAKKAPPA: Will tbe 
Minister Qf HEALTH AND FAMILY 




